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REVENUE AND INSURANCE) (SHRI R.
JANARTHANAN): (a) No such proposal is
pending for consideration in the Government;

(b) Does not arise.

(c) Yes, Sir. The Government had
established an  Expert  Group  for
Computerisation of the Information on
Personnel and Citizen Services. The
recommendations of the Expert Group are
being implemented and the progress reviewed
by a High Powered Committee under the
Chairmanship of Cabinet Secretary. The
Planning Commission has also advised all
Ministries/Departments to earmark 1—3% of
their outlay for use of information technology
in Government.

(d) and (e) Do not arise.
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Shimla Agreement

3271. SHRI SANATAN BIST: Will the
PRIME MINISTER be pleased to state:

(a) whether it is a fact that already there is
a no-war clause in Simla Agrement signed
between India and Pakistan;

(b) whether there is any bearing of the
above agreement on the proposal of no-first-
use treaty; and

(¢) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI VASUNDHARA RAJE): (a) to
(¢) Inida and Pakistan resolved,.in the Simla
Agreement, to settle their differences by
peaceful means, maintain harmonius relations
and respect each other's territorial integrity.
India and Pakistan had also agreed to refrain
from threat or "use of force against the
territorial integrity or political independence
of each other.

India has consistently upheld the letter and
spirit of the Simla Agreement. India's offer to
discuss a No First Use of Nuclear Weapon
Agreement with Pakistan is within this
framework.

Transfer of Russian Missiles from China to
Pakistan

3272. SHRI KRISHNA KUMAR BIRLA:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government's attention has
been drawn to the news-item captioned
"Russian missiles may find their way to
Pak from China", as



